IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date

17.02.2025

SANJAY
1 |[KuMAR 22013/20 17.02.2025 %iZAPL/13712/2 10
MOHANTY 2
2 |B.DAS 23047/20 17.02.2025 |CMP/34/2025 10
3 |B.pas 22049/20 17.02.2025 |CMP/1209/2024 |10
4 |L ACHARI 22061/20 17.02.2025 |CRLMC/396/2025 |10
5 |s.K.SUNDARA 23064/20 17.02.2025 |CRLMC/624/2025 |10
6 |A.K.DAS §§071/20 17.02.2025 |FAO/399/2024 |10
7 |k.NAYAK 13080/20 |15 5 50ps [WE(C)/23177/20 1),
25 24
8 |PK PARIDA 22081/20 17.02.2025 |FAO/433/2024 |10
9 B.S.RAYAGUR (13084/20 17.02.2025 WP(C)/27187/2O 10
U 25 24
JYOTIRANJAN |13086/20 WP (C) /4321/202
10 [T o 17.02.2025 ] 10
BIJAY KUMAR |13100/20
11 | o 17.02.2025 WP (C)/659/2025 |10
12 |s NAYAK 23110/20 17.02.2025 QP(C)/3777/202 10
BISWARANJAN |13115/20 WP (C) /10882/20
13 e s 17.02.2025 32 10
14 |M NAYAK 32119/20 17.02.2025 |CRP/38/2023 10
5 13120/20
15 |2 oupauRyT  |on 17.02.2025 |CRP/38/2023 10
16 |L D PANDA 22124/20 17.02.2025 ZONTC/4565/202 10
17 |K PARIDA 22125/20 17.02.2025 ZONTC/6O61/202 10




R K 13127/20
18 | oHABHOL i 17.02.2025 WP (C)/460/2025 |10 c
19 M K SWAIN 22129/20 17.02.2025 ZONTC/7678/202 10 c
20 |K SRHOO 23139/20 17.02.2025 MACA/582/2024 |10 c
21 |S R OJHA 23141/20 17.02.2025 MACA/701/2024 |10 c
22 |M C NAYAK 22143/20 17.02.2025 [MACA/701/2024 |10 c
23 |S R OJHA ;§l44/20 17.02.2025 MACA/320/2024 |10 C
24 |S SWAIN ;§l45/20 17.02.2025 MACA/470/2024 |10 C
25 |S SWAIN 22146/20 17.02.2025 MACA/470/2024 |10 c
26 |S SWAIN 22148/20 17.02.2025 [MACA/1067/2024 |10 c
27 |J DEHURY 22150/20 17.02.2025 |[MACA/711/2024 |10 c
28 |D K SAHU 22153/20 17.02.2025 |CONTC/621/2025 |10 c
29 |1k mavak [210%/20 119 02,2005 N7 (C)/4483/202 1y, c
30 |1k navak 22705720 17 02,2025 17 (/33187202 1y, c
31 |T K NAYAK 22156/20 17.02.2025 ?P(C)/3193/202 10 c
32 (BN samangr (3164720 11 g5 2025 [ABLAPL/1561/20 |, c
25 25
M/S
GYANENDRA 13165/20
33 |0y swatn, |25 17.02.2025 |CRLA/683/2017 |10 c
R.SINGH
34 |S K SWAIN 22167/20 17.02.2025 |WP(C)/901/2025 |10 c
35 |L D PANDA 22171/20 17.02.2025 ZONTC/4316/202 10 c
36 |T SWAIN 22173/20 17.02.2025 ZONTC/4398/202 10 c
37 |y pas 22184/20 17.02.2025 |[RSA/114/2015 |7 U
38 |k DAS 13186/20 |5 o, 4,5 RBLAPL/6852/20 | .
25 24
39 D DAS 13187720 119 02.2025 |TRE(C)/184/202 1 U
25 4
|40 P C PARIDA |13188/20 [17.02.2025 [WP(C)/3488/201 |7 u




|| 25 4 | |
41 |s N MomanTy 13189720 119 45 p025 |WE(C)/27978/20 1 u
25 11
42 |3 N MoanTy 13190720 119 g5 p025 |WE(C)/27979/20 1 U
25 11
43 D DHALL 23192/20 17.02.2025 V6\7P(C)/6O7O/201 7 .
44 r M Navak (13193720 115 g5 025 ME(C)/39733/20 1 u
25 23
45 B k pasH  [L319%/20 119 g3 2025 |ME(C)/10185/20 1 .
25 24
46 B TRIPATHY [1019%/20 |17 02,2025 RBLAPL/L1538/20 1 .
25 25
47 |p x BrswaL (13198720 199 02,2025 |cMp/1144/2016 |7 LDFA -y
22 DMS
48 |P K MOHANTY 2198/20 17.02.2025 |CRLMC/755/2022 |7 U
49 |s BARTK 2199/20 7 022025 gRLREV/324/20l ; .
50 M K momanTy 15200720 119 g 505 [ABLAPL/3041/20 | .
25 23
51 |p K BARTK  [0201/20 119 0 2025 [WE(C)/15444/20 1 .
25 22
52 |s n gava 13203720 5 o5 50,5 WP(C)/34707/20 |, .
25 23
documen
t
availab
le in
53 |3 u pEugra 13206720 | o L oo [WP(C)/31685/20 | dms, 5
25 21 court
fee to
be
paid®
52
54 |5 K MOHANTY 22208/20 17.02.2025 CRLA/1044/2023 |7 .
55 o c ogmna 3710720 119 0 5025 (SRIMC/3909/202 5
56 o cama 22717120 19 02,2005 ((RIME/3947/202 1y 5
57 |6 c JENA 32213/20 17.02.2025 IZLAPL”O%/ZOZ 7 .
58 |s R BARIK 22214/20 17.02.2025 ARBA/3/2023 7 U
59 |s R BARIK 22215/20 17.02.2025 |[ARBA/4/2023 7 U
60 B BEHERA  |13216/20 |17.02.2025 [RSA/312/2016 |7 u




25

documen
t
availab
le in
61 |P K PARIDA é§217/20 17.02.2025 |CRMC/7186/2001 |7 dms, U
court
fee to
be paid
32
62 |R C BHOI 22218/20 17.02.2025 |CRLMP/30/2025 7 U
63 |S R BARIK 22221/20 17.02.2025 |ARBA/5/2023 7 U
documen
t
availab
64 | K MoHANTY |13222/20 |19 0 2025 WP (C)/8013/200 | le in 1y
25 8 dms,
court
fee to
be paid
65 |P BEHERA 13228/20 17.02.2025 W (C)/27920/20 7 U
25 24
66 |A SAHOO 22230/20 17.02.2025 |ARBA/6/2024 7 U
67 |A SAHOO 22232/20 17.02.2025 |ARBA/10/2024 7 U
68 |B K PANDA 23233/20 17.02.2025 gP(C)/4667/202 7 U
69 |J P KAR 22234/20 17.02.2025 |0JC/1407/2001 7 U
70 |B BEHERA 13235/20 17.02.2025 WP (C)/42059/20 7 U
25 23
71 |K C PANDA 22237/20 17.02.2025 |CMP/765/2024 7 U
documen
t
availab
le in
72 |K C PANDA 22239/20 17.02.2025 ?P(C)/8661/201 7 dms, U
court
fee to
be paid
3 42
73 |P JENA 13240/20 17.02.2025 WP (C)/17579/20 7 U
25 24
74 M K MOHANTY 53242/20 17.02.2025 |SA/106/1989 7 U
75 |G R PATRA  |13243/20 [17.02.2025 |CRLREV/555/202 |7 | u




| 25 2
76 |B. K. PADHI 52249/20 17.02.2025 ZONTC/6435/202 10
B. K. 13258/20 CONTC/6442/202
77 MOHARANA e 17.02.2025 ) 10
78 |TAPAN SWAIN 23260/20 17.02.2025 ZONTC/655O/202 10
79 |L. D. PANDA 23261/20 17.02.2025 ZONTC/6568/202 10
80 |A. K. PANDA 22270/20 17.02.2025 ZONTC/6801/202 10
81 |T SWAIN ;;277/20 17.02.2025 VS\IP(C)/3500/202 10
A. K. 13282/20 WP (C)/33119/20
82 MOHANTY 55 17.02.2025 hy 10

MANAS
83 |RANJAN 22283/20 17.02.2025 gP(C)/3736/202 10
SAHOO
RANJIT 13284/20 WP (C)/4131/202
84 MOHANTY P 17.02.2025 s 10
PRAVASH
85 |CHANDRA 22285/20 17.02.2025 VSVP(C)/3O48/202 10
MAHAPATRA
RABINDRA
86 |KUMAR 22286/20 17.02.2025 gP(C)/3744/202 10
PATNAIK
87 |C. MOHANTY 22288/20 17.02.2025 QP(C)/3368/202 10
88 |[M K PRADHAN 22301/20 17.02.2025 SRLMC/2939/202 10
89 |M NAIK 22305/20 17.02.2025 |[FAO/261/2019 10
90 |S NAYAK 22306/20 17.02.2025 EONTC/7O59/202 10
91 |S NAYAK 23307/20 17.02.2025 ZONTC/7O63/2O2 10
M/S KIRAN
ROUT ,
S.NAYAK, 13308/20 CONTC/7060/202
92 S.ROUTROY, |25 17.02.2025 p 10
D.RATH,
N.R.PANDIT
93 |K C NAYAK 32311/20 17.02.2025 |[MACA/698/2024 |10
94 |J DEHURY 22312/20 17.02.2025 |[MACA/698/2024 |10
95 |L ACHARI 13313/20 17.02.2025 |CMP/131/2023 10

25




96 |K C NAYAK ;g315/2o 17.02.2025 MACA/697/2024 10 C
97 |J DEHURY 22316/20 17.02.2025 |MACA/697/2024 |10 C
98 |K C NAYAK 23318/20 17.02.2025 [MACA/704/2024 |10 C
99 |J DEHURY 33319/20 17.02.2025 [MACA/704/2024 |10 C
(1)0 K C NAYAK ;;320/20 17.02.2025 |MACA/700/2024 |10 C
10 J DEHURY 2321/20 17.02.2025 MACA/700/2024 10 C
;0 G.R.PATRA 22324/20 17.02.2025 [MATA/187/2023 |10 C
10 M NATK 13328/20 17.02.2025 WP (C)/1367/202 10 c
3 25 5

10 R.K.MOHAPAT |13329/20 17.02.2025 MATA/25/2022 10 C
4 |RA 25

10 B R 13331/20

5 |sENAPATT P 17.02.2025 |[FAO/519/2022 10 C
éo S K SAHOO 22334/20 17.02.2025 |FAO/519/2022 10 C
10 B R 13335/20

7 |lsEnapaTT 55 17.02.2025 |FAO/501/2023 10 C
éo B.P.OHA 2336/20 17.02.2025 |MATA/95/2019 10 C
éo M K PATI 2337/20 17.02.2025 |FAO/501/2023 10 C
11 P K MOHANTY 13341/20 17.02.2025 WP (C)/4135/202 10 C
0 25 5

11 S BARTK 13342/20 17.02.2095 WP (C) /30958/20 10 c
1 25 24

11 b K MOHANTY 13343/20 17.02.2095 CRLMC/2502/202 10 c
2 25 4

11 B K PATT 13346/20 17.02.2095 WP (C)/3727/202 10 c
3 25 5

}11 D MOHANTY 22349/20 17.02.2025 |CMP/1158/2024 |10 C
él P K SWAIN 2350/20 17.02.2025 |CMP/1113/2024 |10 C
11 |DAYANIDHI 13366/20 WP (C) /9652/202

¢ lursHRA Py 17.02.2025 4 10 C
11 R cu rour (13307720 114 45 p0p5 WE(C) /17147202 c
7 25 4

11 L D PANDA 13368/20 17.02.2025 CONTC/5234/202 10 c
8 25 4

11 [raMA 113369/20 [17.02.2025 |CONTC/5243/202 |10 i




9 |KRISHNA 25 4
BISOI
12 P K MOHANTY 13374/20 17.02.2025 CONTC/5265/202 10
0 25 4
12 P K JENA 22384/20 17.02.2025 |CMP/1228/2024 |10
22 S P SAMANTA 22385/20 17.02.2025 |CRLMC/457/2025 |10
12 R. K. 13386/20
3 MALLICK o5 17.02.2025 |CRLMC/623/2025 |10
PRAFULLA
22 KUMAR 22387/20 17.02.2025 |CRLMC/239/2025 |10
BISWAL
ISWAR
éz CHANDRA 23389/20 17.02.2025 |[FAO/399/2024 10
SAHU
12 |MANOJ KUMAR |[13390/20
¢ lpart 55 17.02.2025 |FAO/371/2024 10
12 R CH 13391/20
7 |PRADHAN 55 17.02.2025 |CRLMC/232/2025 |10
12 |IB. R. 13392/20
8 SENAPATT o5 17.02.2025 |FAO/371/2024 10
éz B BARIK 23393/20 17.02.2025 |CRLMC/176/2025 |10
13 D K SAHOO 13395/20 17.02.2025 CRLMC/3628/202 10
0 25 4
13 A K SWAIN 22399/20 17.02.2025 |TRP(C)/39/2025 |10
13 T K NAYAK 13400/20 17.02.2025 WP (C)/4298/202 10
2 25 5
13 B C PANDA 13402/20 17.02.2025 WP (C)/2893/202 10
3 25 5
13 |AKHYAYA 13403/20
4 |xuMAR MISRA |25 17.02.2025 |CMP/962/2024 10
13 |AKHYAYA 13404/20
5 [xuMAR MISRA |25 17.02.2025 |CMP/971/2024 10
13 |AKHYAYA 13405/20
¢ |kuMAR MISRra |25 17.02.2025 |CMP/972/2024 10
13 P.K.MOHANTY 13406/20 17.02.2025 CRLREV/319/202 10
7 25 4
PRASANNA
13 |KUMAR 13407/20
8 SWAIN, M. o5 17.02.2025 |[CMP/114/2025 10
BEHERA
13 D. SAMAL 13408/20 17.02.2025 CONTC/5250/202 10
9 25 4
14 |AKHYAYA 13409/20
0 |koMAR MISRra |25 17.02.2025 |CMP/954/2024 10




1 w.r.samoo 13410720 11g g2 2025 [CONTC/5295/202 1 c
1 25 4
14 15 & momanty (13411720 119 g5 2q25 WE(C)/36830/20 1, o
2 25 21
14 1o k momanty (13412720 |15 02 2025 [WE(C)/36832/20 1 c
3 25 21
14 15 sanoo 13418/20 | o 5 5ops WP(C)/3728/202 | .
4 25 5
14 15 k. swarn (12924720 |19 g5 2025 [CONTC/5677/202 1 o
5 25 4
14 Bk swary 13925720 115 02 2025 [CONTC/5681/202 o
6 25 4
14 's bEO 13426/20 |15 o5 59pg [CONTC/5819/202 | .
7 25 4
14 v r samoo (13427720 119 02,2025 [CONTC/5566/202 |4 -
8 25 4
14 1gp prswar (13928720 |19 g5 2025 [CONTC/6073/202 1, C
9 25 4
15 |5 pguEra 13429720 15 (5. 0025 [WE(C)/32696/20 |, .
0 25 24
15 wr samoo (13430720 119 g5 2025 [CONTC/7501/202 1, .
1 25 4
15 Bp samar (13932720 19 02 0025 [CONTC/7754/202 | c
2 25 4
15 |yR SAHOO 13434/20 |, (5 ,p5 [CONTC/7170/202 | .
3 25 4
15 'y panpa (13436720 |19 g5 pqp5 [CONTC/6475/202 1 c
4 25 4
15 wr samoo (13437720 19 05 2025 [CONTC/6445/202 | -
5 25 4
15 'x cn mour (13438720 119 g5 2025 (CONTC/5841/202 1, .
6 25 4
15 | samar 13439/20 |5 o5 5gpg [CONTC/5932/202 | .
7 25 4
15 1o ¢ vomanTy 13440720 |10 o5 55,5 WP(C)/4006/202 | .
8 25 5
15 | k. pmHEra |L134417/20 |15 45 5gps [WE(C)/2830/202 | 4 .
9 25 5
16 la.pas 13442/20 [, 1, 005 [WP(C)/3024/202 [ )
0 25 5
16 |\ k.pEHEra |134437/20 |15 g5 5005 WP(C)/3605/202 | 4 .
1 25 5
16 |\ k. panpa 13444720 |15 5 5gps (WR(C)/4191/202 | 4 .
2 25 5
16 | o sapoo 13446720 | o oo 4,5 WP(C)/3590/202 | .
3 25 5
16 [p.BISWAL  [13447/20 [17.02.2025 |[WP(C)/4206/202 [10 c




la | 25 | E |
16 |5 k.parr 13451720 |15 (5 5025 [WE(C)/23633/20 |,
° 25 24
16 Ip.pas 13452/20 |5 o, 5005 [WP(C)/23633/20 |
6 25 24

| | |Total |1546

NIC




